
ElectioM APRIL 29, 1964 to Committee. 

ANNUAL REPORT AND AUDITZD AccotJNTS 
OF SALAR JUNG MUSEUM BoARD 

The MiDJster of Educatioa (Sbri M. 
C. Charla): I beg to lay on the Table 
8 COpyl of each of the Annual Report 
and the Audited Accounts of the Sa.Lar 
.Tung Museum Board, Hyderabad, !.or 
the year 1962-63. [Placed in LibraT1/. 
See No. LT-2803/64]. 

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS 

SbrI . KrlsbDamOOJ1laJ Bao 
(Shimoga): I beg to present the 
Forty-third Report ot the Committee 
on Private Members' Brn. and Res0-
lutions. 

~ I S ~ 

CENTRAL ADVISORY BOARD or 
AHcHAEOLOGY 

The MJDister otEdueatioa (Shrl M. 
C. Charla): I beg to move: 

"That in pursuance of paragraph 
1(g) of the Ministry of Education 
Resolution NO.F.11-3/64-C I, 
dated the 9th April, 1964, ';he 
members of Lok Sabha do pro-
ceed to elect in such manner' U 
the Speaker ma}, direct, two 
members from among themselves 
to serve as members of the Cen-
tral Advisory Board of Archaeo-
logy, the next term commencing 
from 1st August, 1964, subject to 
the other provisions of the said 
~ .  

--
Mr. Speaker: The question is: 

''That in pursuance Of paragraph 
l(g) of the Ministry of Education 
ReSOlution No.F.11-3/64-C I, 
dated the 9th April, 1964, the 
members Of Lok Sabha do pro-
ceed to elect in such manner .. 
the Speaker ma)'! direct, two 
members from among themselves. 
to serve as members of the Cen-
tral Advisory Board ot Archaeo-
logy, the next term commencing 
from 1st August, 1964, subject to. 
the other provisions of the said' 
Reslution." . 

The motion tDCU adopted. 

CzNm.u, ADVIsoRY BoARD 01' EDUCA'l'u. 

Shrl M. C. Cbacla: I beg to move: 

''That in pursuance of para-
graph 3(2)(d) of the late De-
partment of Education, HealtJl 
and Lands Resolution No. F. 122-3/' 
35-E dated the 8th August, 1935 
as ~  from time to time. 
the members ot Lok &abha do-
proceed to elect in such manner 
&! the Speaker msy direct, one 
additional member from among 
themselves to serve as a membeT 
of the Central Advisory Board of 
Education, subject to the<!ther 
provisions Of the said Resolution .... 
Mr. Speaker: The question is: 

''That in pursuance of para-
graph 3(2)(d) of the late De-
partment of Education, Health 
and Lands Resolution No. F.122-31 
35-E dated the 8th August, 1935 
as ~  from time to time. 
the members of Lok Sabha do 
proceed to elect in such manner' 
as the Speaker may direct, on" 
additional member from among 
themselves to serve as a member 
of the Central Advisory Board of 
Education, subject to the 'other 
provisions Of the said Resolution.-

The motiOft. was adopted. 

·Published in the Gazette of I~ .  Extraordinary Part n, Section I, 
dated 29-4-64. 


